
GOVERNMENT OF INDIA 

MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION 

  

LOK SABHA 

UNSTARRED QUESTION NO.3276 

TO BE ANSWERED ON 23.3.2022 

  

DONATIONS TO COVID RELIEF FUNDS 

  

 3276. SHRI PRADYUT BORDOLOI: 

           

Will the Minister of STATISTICS AND PROGRAMME IMPLEMENTATION be pleased 

to state: 

  

(a) whether donations have been made to any COVID relief funds from the MPLAD 

fund as per MoS&PI Circular No. E-4/2020-MPLADS(Pt.II) dated 28th March, 2020; 

(b) if so, the total donation received from MPLADs to such funds along with the 

details of the names of such funds and respective donations; 

(c) whether any audit has been conducted on the expenditure incurred by 

aforementioned funds by virtue of such donations; 

(d) if so, the details thereof; and 

(e) the reasons for donations from MPLADS to be prohibited to PM and CM Relief 

Funds vide the MOS&PI Office Memorandum dated 1st April, 2020 (File No. C-

60/2018-MPLADS (Pt-I))? 

  

ANSWER 

  

MINISTER OF STATE (INDEPENDENT CHARGE) OF THE MINISTRY OF 

STATISTICS AND PROGRAMME IMPLEMENTATION, MINISTER OF STATE 

(INDEPENDENT CHARGE) OF THE MINISTRY OF PLANNING AND MINISTER OF 

STATE IN THE MINISTRY OF CORPORATE AFFAIRS (RAO INDERJIT SINGH) 
 

(a) No donations have been made to any COVID relief funds from MPLAD fund as 

per provision of Circular No. E-4/2020-MPLADS(Pt.II), dated 28-3-2020 (Annexure-

I). 

(b), (c) & (d): Does not arise. 

(e) The contributions from MPLADS Funds to PM and CM Relief Funds were 

prohibited vide Office Memorandum No.C-60/2018-MPLADS(Pt.I), dated 1-4-2020 

( Annexure-II) as “Grants and loans, contribution to any Central and State/UT 

Relief Funds” are prohibited under MPLAD guidelines [S.No.06 of annexure-II of 

MPLADS guidelines (list of works prohibited under MPLAD)] [Annexure-III]. 

*** 

  



Annexure-I  

{ANNEXURE FOR REPLY OF LOK SABHA UN STARRED QUESTION No. 3276 

REFERRED IN PART (a) } 

 

  



 



 

  



 

ANNEXURE-II  

{ANNEXURE FOR REPLY OF LOK SABHA UN STARRED QUESTION No. 3276 

REFERRED IN PART (e) } 

 

 

 

  



 

 

 

  



 

ANNEXURE-III 

{ANNEXURE FOR REPLY OF LOK SABHA UN STARRED QUESTION No. 3276 

REFERRED IN PART (e) } 

 


